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THE VICE-CHAIRMAN (SHRI SYED 

RAHMAT ALI). Now, special mention by 
Shri Ramsinghbhai Pataliyabhai 
Rathvakoli—not here. Now the Messages 
from Lok Sabha, Yes, Mr. Secre-t'ary-
General. 

MESSAGES  FROM  THE  LOK  SABHA 

I. The Payment of Gratuity (Amend 
ment)  Bill, 1984. 

II. The Payment of Gratuity (Second 
Amendment)   Bill,  1984 

SECRETARY-GENERAL; Sir, I have to 
report to the House the following messages   
received   from   the   Lok  Sabha, 
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signed   by   the   Secretary-General   of   the 
Lok Sabha:— 

"Tn accordance with the provisions of 
Rule 96 of the Rules of Procedure und 
Conduct of Business in Lok Sabha, I   am 
directed to enclose the Payment of Gratuity 
(Amendment) Bill, 1984, as passed by Lok 
Sabha at its sitting held on   the 26th   April,   
1984." 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Oviduct of Business in Lok Sabha, T am 
directed to enclose the Payment of  
(Second Amendment)  Bill, 

1984,  as  passed  by  Lok  Sabha at  its 
s i l t ing  held  on   the  26th  April,   1984." 

Sir. I lay a copy of each of the Bills oil the 
Table, 

THE VICE-CHAIRMAN (SHRl RAH-
MAT ALI); The House stands adjourned till 
11 a.m. on Monday. the 30th April.  1984. 

The House then adjourned at 
thirty-three minutes past five of the 
clock, till eleven of the clock, on 
Monday, the 30th April,   1984. 


